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Statement 

High Commlsssion 
of India, London 

Embassy of India, 
Paris 

Embassy of india, 
Wasblngton 

Embassy of India, 
Moscow 

Embassy of India, 
Bonn 

1967-68 1968-69 1969.70 
(Rupees In laths) 

1.47 1.26 1.66 

0.69 0.97 0.88 

LSO 1.43 1.54 

1.51 1.55 1.82 

0.61 0.68 0.66 

SetllemeDt of UgaDda Indians in U.K. 

*615. SHRI BEDABRATA BARUA : 
Will the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) whether Government are aware of 
the fact that thousand. of persons of Indian 
origin owning Bri !Ish passport are now 
faced with certainty of expulsion from 
Usanda; 

(b) wbether any arranscments have been 
worked out with the British Government 
for their regular settlemen! In Britain ; and 

(c) whether aoy other step Is contem-
plated? 

THE DEPUTY MINISTJ:lR IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
With the Implementation of the Trade 
Ucen.lng aDd Immigration Act of Uaaoda 
a number of persons of Indian origin who 
hold British a ~ rtl may have to leave 
that CouDtry. 

(b) and (c) : The Government of India 
have made their views in this matter clear 
to the British Government and Imp_ed 
upon them the need to find a lolution to 
this situation. Government of India will 
continue to sJve such assistance aa poIIible 
on bumanitarlan considerations. 

bIdi ID IDJtiathe of Stop Aa:nllioo by 
NOrth Vletaames In Laos 

*616. SHRI BAL RAJ .MADHOK : 
SHRI R.AM AVTAR.SHARMAI 
SHRI DEVINDER SINGH. . 
SHRI N. K. SANGHI I 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state I 

(a) whether It Is a fact that North Viet· 
names offensive .on Laos has been posress· 
Ing unchecked ; . 

(b) whether It Is also a fact that ·the 
Government of Laos have approached 
India as also the International Control 
Commission Co·Chalrman to take Initiative 
to stop this aggression ; and 

(c) if so, what steps \lave been taken 
by the Government of India in this re,lld 
SO far 1 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DINESH SINGH) I (a) 
The Minister of External AffaIrs· madG a 
statement in the Lok Sabha on the 25th 
February 1970 In this regard. 

(b) Representatives of the Royal Loa· 
dan Government havc dl!ICUlscd the 8Uua-
tion with the Government of India. ·The 
Laotian Premicr Prince of Souvanna 
Phouma haa wlittcn to the two Co·Chalr. 
mcn of the Gencva Conference, namely, 
UK and USSR. However, the Roral 
Laotian Governmont has not approaclied 
the International Control Commission. 

(c) The Government of .India have 
exchanled views with the concerned parties 
and have also asked the Chairman of the 
ICC In Vlentmae to consult the representa. 
tlves of the two other lupervl.lory powers 
whether any Initiative Is possible by the 
:ICC i!I the pr_nt altuatlon. It Is under. 
,1004 . ~.t the NLHS propolllis are under 
: tho ~~ratl  of tbe lloyal G0901'n· 
,melli, 




